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[चौधरी मुनË वर सलीम]

Ǜ  ी अहमद पटेल (गुजरात): महोदय, मȅ  भी माननीय सदÎ य के वक् तË य से Î वयं को संबǉ   

करता हंू।

Ǜ  ी दशर् न िंस ह यादव (उǄ  र Ģ  देश): महोदय, मȅ  भी माननीय सदÎ य के वक् तË य से Î वयं को 

संबǉ   करता हंू।

Ǜ  ी हिरवंश (िबहार): महोदय, मȅ  भी माननीय सदÎ य के वक् तË य से Î वयं को संबǉ   करता हंू।

Need to curb growing religious fundamentalism in the country immediately

SHRI DEREK O' BRIEN (West Bengal): Sir, it is impossible to speak on this subject 

in three minutes, but I will because it is Zero Hour.

MR. DEPUTY CHAIRMAN: You are capable of doing that.

SHRI DEREK O'BRIEN: Sir, regarding religious fundamentalism, what has been 

happening in the last one week, the last few days, the last one month and the last two 

years, is a dangerous disturbing situation. If it happens for the first time, we can call it a 

mistake; if it happens for the second time, we can call it a bigger mistake; if it happens 

for the third time, we can call it a blunder; but, if it happens and happens and happens, I 

have to say, Sir, that it is a decision. I believe this is happening not because of a mistake; 

this is a decision of this Government. Otherwise, Sir, the Defence Minister of the country 

would not have said what he said yesterday. After the dalit suicides, so many of us went 

and saw that there are people dying because of what happened in different parts of the 

country. It is not just an aberration. It is the decision of the Government to do this. Sir, 

for fifteen rupees, people are being killed for buying a biscuit just because they are dalits. 

In Haryana, there are people who are forced to eat cow dung. Sir, let me tell you, I am 

a gau-sewak, we are all gau-sewaks. But in the name of gau-sewak, don't cross the line. 

Don't cross the line and become gau-rakshak, please. This is the situation which has 

gone beyond the borders of this country. The Government must be aware of it because 

this is not a fluke, and, as they are taking these decisions, these are not aberrations. The 

Government must read as to what the United Nations Human Rights Council's Special 

Report on Minority Rights had to say about our country. They have said, 'caste-affected 

discrimination happening in India' with 'minority-like characteristics'. The Government 
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also has to listen to the United States Commission on International Religious Freedom. 

There are so many others which are saying like this.

Yesterday, an MP from the Ruling Party called someone — and it is unparliamentary 

— 'an idiot' just because he disagreed with you. So what if I disagree with you; be open-

hearted. Please read Article 48 of the Constitution. ...(Interruptions)... It is not a country 

we are used to live in, and, I keep saying that the smaller the minority you are in this 

country, the more oppressed you are and the more this country gives you the chance to 

express yourselves. But this Government, the Ministers in the Government, the people 

associated with the Ruling Party, they are shooting their mouths off every day. I want to 

challenge this Government and tell them that once and for all, the Prime Minister needs 

to come and say that these are, in fact, mistakes; this is not the decision, this is not the 

thinking of the Government. Anything you want to tweet on and pass a comment on. Let 

the Prime Minister come here and assure us that we can live in the 'India' we know, 'India' 

having 'unity in diversity'. Thank you, Sir.

SHRI B.K. HARIPRASAD (Karnataka): Sir, I associate myself with the issue raised 

by the hon. Member.

SHRI RAVI PRAKASH VERMA (Uttar Pradesh): Sir, I also associate myself with 

the issue raised by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, I also associate myself with the issue raised by 

the hon. Member.

SHRIMATI RAJANI PATIL (Maharashtra): Sir, I also associate myself with the 

issue raised by the hon. Member.

SHRI D. BANDYOPADHYAY (West Bengal): Sir, I also associate myself with the 

issue raised by the hon. Member.

Ǜ  ी पी.एल. पुिनया (उǄ  र Ģ  देश): महोदय, माननीय सदÎ य ने जो िवषय उठाया है, मȅ  भी अपने 

को इससे संबǉ   करता हंू।

Ǜ  ी परवेज़ हाशमी (राÍ टर्  ीय राजधानी क्ष  ेतर्  , िदÊ ली): महोदय, माननीय सदÎ य ने जो िवषय 

उठाया है, मȅ  भी अपने को इससे संबǉ   करता हंू।

Ǜ  ी राम नाथ ठाकुर (िबहार): महोदय, माननीय सदÎ य ने जो िवषय उठाया है, मȅ  भी अपने को 

इससे संबǉ   करता हंू।
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THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, in 

the context of whatever Mr. Derek has spoken here, and, since the Defence Minister is 

present here, I would like to say something. Sir, I have with me a photo of the Defence 

Minister; it is with the headline 'Parrikar takes swipe on actor (Aamir) saying that' "those 

who speak like this must be taught lesson." Sir, may I ask him, what type of lesson he 

is going to teach us so that everybody knows it? Through this House, the entire nation 

should be told as to what type of action and lesson he is going to teach to the minorities 

of this country. Let him speak. ...(Interruptions)...

SHRI PARVEZ HASHMI: Speak about dalits also; not only minorities. 

...(Interruptions)...

Ǜ  ी शरद यादव (िबहार): सर, मȅ  आपके माध् यम से मंतर्  ी जी से कहना चाहता हंू िक 

...(Ë यवधान)... व ेइस सदन मȂ  बोलȂ । ...(Ë यवधान)...

रक्ष  ा मंतर्  ी (Ǜ  ी मनोहर पिर्र  कर): मȅ  कहता हंू, उसके बारे मȂ  मȅ  कहता हंू। ...(Ë यवधान)... मȅ  खड़ा 
हो गया हंू। ...(Ë यवधान)...

Ǜ  ी शरद यादव: आप पहले सुिनए, िफर बोलȂ । ...(Ë यवधान)...

Ǜ  ी मनोहर पिर्र  कर: मȅ  बोलने के िलए खड़ा हो गया हंू। ...(Ë यवधान)...

Ǜ  ी शरद यादव: आप पहले सुिनए। ...(Ë यवधान)... सर, आपने बोलने के िलए कहा है। 

...(Ë यवधान)...

SHRI MANOHAR PARRIKAR: Sir, I would say only one thing. Let the Members see 

the video themselves, and then they won't go by the newspaper report. ...(Interruptions)... 
Let them see the video themselves and make up their mind. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: See the video. ...(Interruptions)... He is saying, 'see 

the video'. ...(Interruptions)... No, no. ...(Interruptions)... Mr. Yechury.

SHRI SITARAM YECHURY (West Bengal): Sir, what the Minister said is highly 

objectionable. He is talking about. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: He says, 'see the video'. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, the video. ...(Interruptions)... On what has 

appeared, let him tell. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: He is denying that. ...(Interruptions)...

SHRI SITARAM YECHURY: Then, let him contradict. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: He is denying that. ...(Interruptions)...

SHRI SITARAM YECHURY: Let him contradict in the media. What he said is 

absolutely objectionable. ...(Interruptions)... That cannot be accepted. ...(Interruptions)... 
It is a matter that borders on the question of privilege. ...(Interruptions)... Tomorrow, are 

you going to threaten me, and say that there will be social boycott; we will make them 

withdraw what they have said.

MR. DEPUTY CHAIRMAN: The Minister said, "Please see the video." 

...(Interruptions)... It means that he has not said that. ...(Interruptions)...

SHRI SITARAM YECHURY: Let him contradict. Let him tell the media. 

...(Interruptions)... Let him tell the media that he did not say that. ...(Interruptions)...

SHRI MANOHAR PARRIKAR: What is quoted is not what I have said. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is what he is saying. ...(Interruptions)...

SHRI MANOHAR PARRIKAR: I never took name of anyone, ...(Interruptions)... 
nor have I threatened anyone.

MR. DEPUTY CHAIRMAN: Yes, Ram Gopal ji. ...(Interruptions)... The Minister 

says that he did not say that. ...(Interruptions)... Yes, Ram Gopal ji. ...(Interruptions)... 
The Minister says that he did not say that. ...(Interruptions)...

PROF. RAM GOPAL YADAV (Uttar Pradesh): Sir, I have seen the video. िमिनÎ टर 

ने िजस तरह से बात कही है, ...(Ë यवधान)... वह डॉयरेक् ट मॉइनॉिरटीज़ को धमकाने वाली बात है। 

...(Ë यवधान)... इतने इÇ पॉटȄ   ट पद पर बैठे हुए Ë यिक् त को, ...(Ë यवधान)... सीधे-सीधे एक कÇ युिनटी 

को, पूरी मॉइनोिरटीज़ को धमकाने की बात कही जाए, पाठ पढ़ाने की बात कही जाए ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Now he had denied it.

Ģ  ो. राम गोपाल यादव: मȅ ने उस वीिडयो को देखा है। ...(Ë यवधान)...

Ǜ  ी सीताराम येचुरी (पिÌ चमी बंगाल): एक िमनट, एक िमनट। सर, अगर ये रक्ष  ा मंतर्  ी हȅ , तो 

िकसकी रक्ष  ा हो रही है? ...(Ë यवधान)... This is something that cannot be accepted. 

...(Interruptions)...

सुǛ  ी मायावती (उǄ  र Ģ  देश): माननीय उपसभापित जी, ...(Ë यवधान)...

Ǜ  ी उपसभापित: कुमारी बहन जी, सुिनए। He said that he had not made that statement. 

...(Interruptions)...
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सुǛ  ी मायावती: माननीय उपसभापित जी, आप मेरी बात तो सुन लीिजए। ...(Ë यवधान)...

SHRI SITARAM YECHURY: Prof. Ram Gopal Yadav has seen the video, Sir. 

...(Interruptions)...

Ǜ  ी गुलाम नबी आज़ाद: आप धमकी पािकÎ तान को दȂ गे, तो हम आपके साथ हȅ । ...(Ë यवधान)... 
हम आपके साथ हȅ , लेिकन आप हमȂ  ही धमकी दȂ गे? ...(Ë यवधान)... पािकÎ तान वालȗ  को दे दो 

धमकी।

Ǜ  ी आनन् द शमार्  : देश इस धमकी को बरदाÌ त नहीं  करने वाला। ...(Ë यवधान)...

सुǛ  ी मायावती: माननीय उपसभापित जी, बड़े दु:ख के साथ यह कहना पड़ता है और मȅ  इस 

बात को बार-बार कहती हंू िक जब से केन् दर्   मȂ  बीजेपी के नेतृत् व मȂ  सरकार बनी है, तब से पूरे देश मȂ , 

सबसे पहले इन् हȗ ने धािर्म  क अÊ पसंख् यक समाज मȂ  से, खासतौर से मुिÎ लम समाज के लोगȗ  को 

िनशाना बनाया है। ...(Ë यवधान)... और अब पूरे देश मȂ  दिलतȗ  के साथ भी बड़ा उत् पीड़न हो रहा है। 

...(Ë यवधान)... हमारी पाटीर्   यह चाहती है िक Ģ  धान मंतर्  ी हाउस मȂ  आएं ...(Ë यवधान)... और यह 

बताएं िक इस देश मȂ  यह क् या हो रहा है? ...(Ë यवधान)... अपने मंितर्  यȗ  पर लगाम क् यȗ  नहीं  लगा रहे 

हȅ ? ...(Ë यवधान)... मंतर्  ी िजस तरीके की भाषा बोल रहे हȅ , ...(Ë यवधान)... खासतौर से मुिÎ लम 

समाज के बारे मȂ  ...(Ë यवधान)...

Ǜ  ी भुपेन् दर्   यादव (राजÎ थान): सर, यह िडÎ कशन नहीं  है। ...(Ë यवधान)...

MR. DEPUTY CHAIRMAN: Now, listen to me. ...(Interruptions)...

सुǛ  ी मायावती: मॉइनॉिरटीज़ के Ģ  ित ...(Ë यवधान)... दिलतȗ  के बारे मȂ  माननीय Ģ  धान मंतर्  ी जी 

को आकर ...(Ë यवधान)... सफाई देनी चािहए। ...(Ë यवधान)... माननीय Ģ  धान मंतर्  ी जी को सदन के 

अंदर आना चािहए। ...(Ë यवधान)... उनको बोलना चािहए। ...(Ë यवधान)... यिद Ģ  धान मंतर्  ी आकर 

जवाब नहीं  देते हȅ  ...(Ë यवधान)... इसका मतलब है िक ...(Ë यवधान)... मंतर्  ी जी जो कुछ बोल रहे हȅ , 

व ेउनकी ...(Ë यवधान)... पर बोल रहे हȅ । ...(Ë यवधान)... यह ठीक नहीं  है। ...(Ë यवधान)...

SHRI SITARAM YECHURY: Sir, he has seen the video. ...(Interruptions)... The 

video has been seen. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What can I do? ...(Interruptions)... I cannot do 

anything. ...(Interruptions)... I cannot do anything. ...(Interruptions)...
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SHRI SITARAM YECHURY: Sir he is the raksha mantri. ...(Interruptions)... Ask 

him to apologise. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If you want a discussion ...(Interruptions)...

SHRI SITARAM YECHURY: What raksha is he doing? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I told you, if you want a discussion, we can consider. 

Give notice. Otherwise, I cannot do anything now. ...(Interruptions)... Please go back. 

...(Interruptions)... Hon. Members, please. ...(Interruptions)... Hon. Members, there 

cannot be a solution to any problem by shouting like this. ...(Interruptions)... If you are 

really in need of a solution, searching for a solution, there are rules in the Book. Even if 

a Minister has made ...(Interruptions)...

SHRI B.K. HARIPRASAD: Under which rule has he made that statement, Sir? 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please listen. ...(Interruptions)... I am coming to that. 

...(Interruptions)... Please allow me. ...(Interruptions)...

SHRI GHULAM NABI AZAD: Sir, ...(Interruptions)... A Member of Parliament 

can be pardoned, but the Defence Minister and the Home Minister are saying like that. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is what I am saying. ...(Interruptions)...

SHRI GHULAM NABI AZAD: They are supposed to protect the territorial integrity 

of the country. Is this the way of protecting the territorial integrity of the country? 

...(Interruptions)... You are alienating your own people. You are alienating your own 

countrymen. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Ghulam Nabi ji ...(Interruptions)...

SHRI SITARAM YECHURY: Not only alienating, but they are also intimidating. 

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yechury ji, sit down. ...(Interruptions)... Nothing is 

going on record now. ...(Interruptions)...

SHRI SITARAM YECHURY: *

SHRI ANAND SHARMA: *

*Not recorded.
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MR. DEPUTY CHAIRMAN: Nothing is going on record. ...(Interruptions)... Now 

nothing is going on record. ...(Interruptions)... Let me complete what I have to say. 

...(Interruptions)... I was to say something, but you did not allow. ...(Interruptions)... It is 

not going on record. ...(Interruptions)...

Ǜ  ी अली अनवर अंसारी (िबहार): *

MR. DEPUTY CHAIRMAN: It is not going on record. ...(Interruptions)... अरे 
सुिनए। ...(Ë यवधान)... अंसारी जी सुिनए। ...(Ë यवधान)... That is what I am saying. 

...(Interruptions)... Sit down. ...(Interruptions)... It is not going on record. 

...(Interruptions)... I am only saying this. ...(Interruptions)... बैिठए, बैिठए। ...(Ë यवधान)... I 
am only saying that if a Minister or any senior leader or for that matter any Member has 

made a statement inside or outside, and if that is a provocative statement, certainly, the 

rules take care of that. There is a rule. That is the first thing. If you think the Minister 

has misled the House by his statement, again, there are rules to take care of that. So, I 

will request you. If you don't have the Rules Book, I will spend money from my pocket 

and supply a Rules Book to everybody. ...(Interruptions)...

Ǜ  ी सतीश चन् दर्   िमǛ  ा (उǄ  र Ģ  देश): *

MR. DEPUTY CHAIRMAN: Listen. ...(Interruptions)... Yes, to them also. 

...(Interruptions)... उनको भी दȂ गे। ...(Ë यवधान)...

There are umpteen rules in this book to take care of a Minister or a Member if he 

has misled the House. You are saying directly that you have got the video with you. If you 

are sure that he has misled the House, there are rules. ...(Interruptions)... Let me proceed. 

...(Interruptions)... You are free to do that. ...(Interruptions)... Why are you troubling me 

for that? ...(Interruptions)... You give notice for taking action. Why do you want me to 

take action? ...(Interruptions)... How can I take action? ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, we are not asking you to take action. 

...(Interruptions)... We are not giving you any trouble. We will give you a notice. We are 

only saying that he is the Raksha Mantri of the country. He is spreading asuraksha he is 

spreading tension, he is spreading intimidation. He is supposed to take care of the country 

and the people. ...(Interruptions)... You say that it is wrong. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, Zero Hour matters. ...(Interruptions)... Prof. 

Ram Gopal Yadav, your Zero Hour matter. ...(Interruptions)... Ģ  ो. राम गोपाल यादव जी का 

ज़ीरो ऑवर है।  ...(Ë यवधान)...

Ǜ  ी अली अनवर अंसारी: उपसभापित जी, मेरा है। ...(Ë यवधान)...
*Not recorded.
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MR. DEPUTY CHAIRMAN: Sorry. Shri Ali Anwar Ansari, आपका है।

Plight of labourers from Bihar within the country and abroad

Ǜ  ी अली अनवर अंसारी (िबहार): उपसभापित जी, यह िपछले शुकर्  वार की घटना है। 
...(Ë यवधान)... पुणे मȂ , जहाँ Î माटर्  िसटी बनाने की बात है, वहाँ पर तेरहवीं  मंिज़ल पर अवधै रू प से 
िनमार्  ण कायर्  चल रहा था। ...(Ë यवधान)... वहाँ पर िबहार के समÎ तीपुर के नौ मजदूर मारे गए हȅ  और 
दस से ज् यादा घायल हȅ । उस इमारत मȂ  पहले भी मजदूर मर चुके हȂ  और ऐसी घटना पहले भी हुई है। 
महोदय, यह एक साल की बात नहीं  है। ...(Ë यवधान)... यहाँ अवधै िनमार्  ण होता है, लेिकन पुिलस 
Ģ  शासन चुप रहता है। उसकी िमलीभगत रहती है और अवधै िनमार्  ण का कायर् कर्  म चलता रहता है। 
हमारी मांग िक वहाँ की सरकार, इन मजदूरȗ  को कम से कम दस-दस लाख रु पये और उनके पिरवार 
के लोगȗ  को मुआवजा देने का इंतजाम करे।

महोदय, माननीय शरद यादव जी ने बड़े फलक पर इस सवाल को उठाया है। आिखर क् यȗ  
अपना Ģ  देश छोड़कर, अपना देश छोड़कर कोई बाहर जाता है? महोदय, हमने adjournament 
motion notice िदया था, आपने उसको कबूल नहीं  िकया और हमसे जीरो ऑवर मȂ  बोलने की बात 
कही है। महोदय, हम इसके िलए आपका शुिकर्  या अदा करते हȅ । इसी तरह से िबहार के 700 मजदूर 
जेǈ  ाह मȂ  जाकर फँसे हुए हȅ । व ेइसिलए जाते हȅ , क् यȗ िक यहां काम नहीं  िमलता है। व ेवहां पर रोटी के 
िलए तड़ प रहे हȅ । कारखाना मािलक ने, वहां की कंपनी ने आठ महीने से उनका वतेन बंद कर रखा है। 
जब व ेिवदेश मȂ  जाते हȅ , तो ये लोग उनके सारे कागजात, उनका पासपोटर्  वगैरह जÅ त कर लेते हȅ , व े
रोटी के िलए तड़ प रहे हȅ । सुषमा Î वराज जी यहां पर बैठी हुई हȅ , हम भी इस बात को कबूल करते हȅ  
िक इन् हȗ ने तुरंत कायर् वाही की है, ये और मामलȗ  मȂ  भी कायर् वाही करती हȅ , लेिकन महोदय, जो सवाल 
शरद यादव जी ने उठाया है िक शादी के बाद िजस औरत के अभी हाथ मȂ  मेहंदी भी नहीं  सूख पाती है, 
उसका पित अपनी अपनी बीवी को रोते हुए छोड़ कर िवदेश क् यȗ  चला जाता है? अपने बीमार माँ और 
बाप को रोते हुए छोड़ करके वहां जाते हȅ । तो िफर वहां पर हमारे लोग तरस रहे हȅ । इस तरह से उनके 
खाने का वहां इंतजाम कर उनको जÊ दी लाइए और उनका िपछले आठ महीने का जो बकाया है, वह 
िदलवाइए। महोदय, मȅ ने पहले भी कई सवाल उठाए थे िक इस  तरह से िवदेशȗ  से हमारे लोग जाकर 
के फंस जाते हȅ । ठीक है, एक मां की तरह सुषमा Î वराज जी काम करती हȅ , इसकी हम सराहना करते 
हȅ । उन् हȗ ने कई लोगȗ  को छुड़ाया है। लेिकन बड़े पैमाने पर देिखए िक यह समÎ या क् या है, इस समÎ या 
की जड़ मȂ  हम लोग जब तक नहीं  जाएंगे, अपने देश मȂ  जो बेरोजगारी है, जो अनएÇ Ã लॉयमȂ ट है, इसको 
भी देखना चािहए। ...(Ë यवधान)...

Ǜ  ी हिरवंश (िबहार): महोदय, मȅ  इस िवषय के साथ Î वयं को संबǉ   करता हंू।

Ǜ  ी मोहÇ मद अली खान (आन् धर्   Ģ  देश): महोदय, मȅ  भी इस िवषय के साथ अपने आपको सÇ बǉ   
करता हंू।

Ǜ  ी राम नाथ ठाकुर (िबहार): महोदय, मȅ  भी इसके साथ Î वयं को सÇ बǉ   करता हंू।

SHRI D. BANDYOPADHYAY (West Bengal): Sir, I also associate myself with the 

matter raised by the hon. Member.

MR. DEPUTY CHAIRMAN: Time over. ...(Interruptions)... Shri Rajeev Shukla to 

associate. ...(Interruptions)...

िवदेश मंतर्  ी (Ǜ  ीमती सुषमा Î वराज): उपसभापित जी, मȅ  इसका जवाब देना चाहती हंू।
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